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BEFORE THE NATIONAL GREEN 
TRIBUNAL, SOUTHERN ZONE 

BENCH, CHENNAI 
 

O.A. No. 160 of 2020 (SZ) 
 
 
 

E.A.S. Sarma & Anr. 
… Applicants 

v. 
 

Union of India & Ors. 
… Respondents 
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R. PALANIANDAVAN (1266/08) 
G. RAJKUMAR (348/2000) 

S. MANISHA BOHRA (4583/2018) 
 

COUNSEL FOR 7TH RESPONDENT 
 

+91-9884110509 
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